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NHRC takes suo motu cognizance of Agra cremation after family fails to arrive in
time

https://maktoobmedia.com/india/nhrc-takes-suo-motu-cognizance-of-agra-cremation-
after-family-fails-to-arrive-in-time/

Maktoob Staff | August 25, 2025 | Modified : August 25, 2025

The National Human Rights Commission has sought a report from Uttar Pradesh
authorities after police in Agra cremated a man’s body without his family present,
triggering accusations of human rights violations. NHRC said on Friday that it had taken
suo motu cognisance of media reports that a man found dead in a train compartment was
cremated by the Government Railway Police (GRP) after his family failed to arrive from
Giridih, Jharkhand, in time.

According to the media report, carried on 14th August, the family claimed that the police
called and informed them about the death and gave them one day to collect the body
before it was sent for post-mortem and cremated locally.

But they did not have enough money to go there. Still, two men tried to go to Agra but lost
their way while changing trains at Dhanbad and came back. The family of the deceased
is reportedly asking why the body of the deceased could not be sent to Jharkhand.
Reportedly, the GRP claimed that the force had asked someone in the family to come
down to identify the body, even promising to arrange and pay for their return travel to
Agra, but they declined.

“The contents of the news report, if true, raise serious issues of violation of human rights,”
the NHRC said in a statement, citing its 2021 advisory on protecting the dignity of the
dead. The commission emphasised that Article 21 of India’s Constitution guarantees fair
treatment and dignity not only to the living but also to the deceased.

The NHRC issued notices to the Uttar Pradesh chief secretary and the state’s director
general of police, directing them to submit a detailed report within two weeks.


https://maktoobmedia.com/india/nhrc-takes-suo-motu-cognizance-of-agra-cremation-after-family-fails-to-arrive-in-time/
https://maktoobmedia.com/india/nhrc-takes-suo-motu-cognizance-of-agra-cremation-after-family-fails-to-arrive-in-time/

MEGHALAYA MONITOR, Online, 25.8.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Meghalaya Monitor

Activist petitions human rights panel & labour commissioner on plight of GHADC
staff

Opp holds prayer service for good governance

https://meghalayamonitor.com/activist-petitions-human-rights-panel-labour-
commissioner-on-plight-of-ghadc-staff/

Reporter | 4 hours ago

Shillong, Aug 24: Social activist Cherian Momin has petitioned the National Human Rights
Commission (NHRC) and the Labour Commission of India regarding the plight of GHADC
staff, as they have not been getting salaries for 43 months.

According to Cherian, the petition addresses the grave humanitarian crisis faced by
employees of the GHADC, who have been deprived of their rightful salaries for 43
consecutive months, forcing them into prolonged agitation and hardships. “The situation
has escalated into a serious violation of fundamental human rights and labour protections
guaranteed under the Constitution of India”, he said.

The opposition GHADC MDCs led by the Leader of the Opposition on Sunday attended
a prayer service organised by the Tura based Church leaders’ forum. The service was
held to pray for good governance, transparency, and effective functioning of the GHADC
for the people of Garo Hills. The event brought together political leaders and the
community to collectively seek guidance and a positive future for the region.
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Telegraph
Activist Pattnaik seeks autonomy, longer tenure for human rights commissions

The 79-year-old urges fixed 5-year terms, no reappointment, and independent staffing to
restore faith in Human Rights Commission

https://www.telegraphindia.com/india/activist-pattnaik-seeks-autonomy-longer-tenure-
for-human-rights-commissions-prnt/cid/2119565

Subhashish Mohanty Published 25.08.25, 07:24 AM

Activist Baghambar Pattnaik, 79, continues his battle to ensure India’s human rights
commissions function with autonomy and transparency in appointments.

Pattnaik has argued that commission heads and members should be given a full five-year
term without reappointment, as was the practice earlier, instead of the three-year tenure
introduced through a 2019 amendment.

He said: “We are all talking about giving autonomy to the National Human Rights
Commission (NHRC) and state human rights commissions (SHRC). How can the
commission act independently if the chairperson and members are not given a full five-
year term?”

“There should be no reappointment of the chairperson. If this can be done, the
commission can act as a watchdog in the legislative process. The NHRC and SHRCs
should be headed by retired Chief Justice of the Supreme Court or high courts,
respectively.”

The activist, who took voluntary retirement as a teacher 25 years ago to dedicate himself
to human rights, added: “I| have already approached the President and the commission
on the issue, but nothing has happened. | am fighting at this age to restore people’s
confidence in the system. | may be there or not, but let millions benefit from it.”

He had also raised the demand during the NHRC sitting in Bhubaneswar last month.

According to NHRC data, more than 34,000 cases are pending under consideration as of
July 2025.

Between April and July alone, 37,765 new cases were registered, with 3,433 still pending.
These include 285 police custodial deaths, 2,484 judicial custody deaths, 281 deaths in
police encounters, 413 bonded labour cases, 660 cases relating to children, 2,048 cases
concerning women, 410 involving SC, ST and OBC, and 27,753 other complaints.

Pattnaik said transparency in appointments and adequate staffing were crucial. “The
selection process should be transparent. An advisory committee of experts and civil
society should lead it, not bureaucracy. An advisory council of NGOs, civil society
members and independent experts should be involved in the screening and appointment
process. This must apply to the SHRCs as well,” he said.
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Pattnaik said the NHRC is currently functioning with only four members against the
sanctioned six. “Is it possible to handle all the cases with so few members? Many people
are suffering because of this,” he asked.

He further demanded that investigation teams be appointed by the commissions
themselves, instead of the government deputing director-general-rank police officers and
others. Similarly, the commissions should appoint their own secretary rather than relying
on government-appointed IAS officers.

“Pluralistic balance should be ensured in composition, with staff drawn from different
sections of society,” Pattnaik said.
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Cyberabad police rescue 7 trafficked children, detain 70 for indecent acts

https://www.thehindu.com/news/cities/Hyderabad/cyberabad-police-rescue-7-trafficked-
children-detain-70-for-indecent-acts/article69971580.ece

Updated - August 24, 2025 07:05 pm IST - HYDERABAD

The Hindu Bureau

Seven trafficked children, including six girls and a boy from Jharkhand were rescued by
the Anti-Human Trafficking Unit (AHTU) and along with the Rescue Foundation, Delhi,
during a raid on Mahara Pushya Agri Products Pvt. Ltd. in Kondurg on August 20. They
were handed over to the National Human Rights Commission for rehabilitation.

The AHTU additionally carried out night raids in several areas including Gachibowli,
Madhapur, Narsingi, KPHB Colony, Kukatpally and Sanathnagar, leading to the rescue
of 15 transgenders and 16 women from prostitution.
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https://www.dainiktribuneonline.com/news/haryana/aarohi-model-school-teachers-are-
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